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The Commission again welcomes gth December i.e. the day when Declaration

The Human Rights Defenders areon Human Rights Defenders was adopted

working for promotion and protection of human rights in India and across the globe.

The acknowledgement of their work started with the Declaration on Human Rights

Defender on 09th December, 1998, but has now matured into a movement. That

augurs well for the overall strengthening of the human rights situation through out

the world

The Commission has witnessed growth in the presence of the Human Rights2

The Commission is receiving complaints of humanDefenders through out India

rights violation from the Human Rights Defenders from all corners of the country. It

shows the increasing work of the Human Rights Defenders at the grassroot level.

This also enables the common man to be abreast of their rights and keep the State

actors aware of the demand of the common man and compel them to abide by the

laws of the land

3. The Commission has also been receiving complaints of harassment and

torture of the human rights defenders at the hands of the State functionaries like

TheThe Commission strongly condemns such actspolice, administration etc.

Sate actors should encourage their participation and also work hand in hand with

The Commission has also proactively worked for thethem to ensure best results
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cause of the Human Rights Defenders. The creation of Focal Point for Human

just few of them There are cases of Human Right Defenders, where the

Commission has called the State functionaries in person and asked to explain their

conduct. In one of the cases, the Commission has conducted an inquiry through its

)wn team and moved an application before the concerned court to establish the

facts.

5.

of promotion

r?nd protection of human rights in the country in the lette.r and spirit.
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the "Human Rights Defenders Day".


